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CENTRAL ADMINISTRATIVE TRIBUNAL

JABALPUR BENCH, JABALPUR
Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001

Datéd A b\ 1 \ oYy

............................................

VERSUS

- AL 3 L ¢,
e k'ﬁu‘i\%ﬂ? ................ Respondent (s)

.........

_ \f 7 \ U passed by the Hon'ble
Tribunal in the above mentioned case is forwarded herewith for necessary action.

A copy of the ORDER dated ’3\ AN

At bl e s g o skl s

: shri Manoj sharma for petitioner.

Learned counsel for petitioner seeks permigsion
to withdraw the ccp. Permission is granted.
ccp is dismissed as withdrawn.
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